MOST URGENT
VIDHAN SABHA QUESTION

GOVERNMENT OF NCT OF DELHI
PWD SECRETARIAT: 3RP FLOOR,
MSO BUILDING, I.T.O., I.P. ESTATE,
NEW DELHI-110002

F.11(121)/PWD-II/VS UnSt.Q.120/Dec.23/dspw 2| 4«S~ &L Dated: ), J )-;,/3,3

To

The Dy. Secretary,

Question Branch,

Delhi Legislative Assembly,
Question Branch, Old Secretariat,
New Delhi- 110054.

Sub: -Reply of Legislative Assembly (Un-Starred) Question No. 120
raised by Sh. Om Prakash Sharma, Hon’ble MLA during Winter
Session 2023 due for 18.12.2023.

Sir,

Kindly refer to Dy. Secretary (Q.B) Legislative Assembly Secretariat
(Question Branch) letter No. F. 11(B-1) VII/2020-25/VSS/Question
Branch/6290 dated 07/12/2023 on the subject cited above. In this regard,
please find enclosed herewith 100 copies of reply of Vidhan Sabha Question
as mentioned above for necessary action at your end. Further, the copy of the

same has also been sent through e-mail.

Yours faithfully,

Encl.: As above M Q\‘“\L?

(Anil Bhola)
Dy. Secretary (PWD
ANIL

ARY (P
F.11(121)/PWD-II/VS UnSt.Q.120/Dec.23/ D.’:lt@?iist;m‘EY
Copy for information to: -
1. OSD to Hon’ble Minister (PWD), 6th Level, A-Wing, Delhi Sectt. New

Delhi. O/‘

Dy. Secretary (PWD/VS)
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Detail of installation of CCTV Cameras
under Phase-I & II

Number of CCTV

NS & Constituency Name [installed under phase-
o. | No.
I1&I1
1 1 [NARELA 4010
2 2 |BURARI 4009
o 3 |TIMARPUR 3387
4 4 |ADARSH NAGAR 3608
S S |BADLI 3664
6 6 |RITHALA 4001
7 7 |BAWANA 4023
8 8 |MUNDKA 4022
9 9 |KIRARI 4007
10 | 10 [SULTANPUR MAJRA 4023
11 [ 11 |[NANGLOI JAT 3966
12 | 12 [MANGOL PURI 3388
13 | 13 |ROHINI 2262
14 | 14 |SHALIMAR BAGH 4005
15 | 15 [SHAKUR BASTI 3014
16 | 16 |[TRI NAGAR 3606
17 | 17 [WAZIRPUR 3666
18 | 18 [MODEL TOWN 3992
19 | 19 [SADAR BAZAR 4011
20 | 20 [CHANDNI CHOWK 3403
21 | 21 |MATIA MAHAL 2802
22 | 22 |BALLIMARAN 1926
23 | 23 |KAROL BAGH 4030
24 | 24 |PATEL NAGAR 3914
25 | 25 |[MOTI NAGAR 3839
26 | 26 |MADIPUR 3951
27 | 27 |RAJOURI GARDEN 3958
28 | 28 |HARI NAGAR 3651
29 | 29 |TILAK NAGAR 3240
30 | 30 |JANAKPURI 3848
31 | 31 |VIKASPURI 4000
32 | 32 |UTTAM NAGAR 4000
33 | 33 [DWARKA 3928
34 | 34 |MATIALA 3919
35 | 35 [NAJAFGARH 3980
36 | 36 |BIJWASAN 3163
37 | 37 [PALAM 3297
38 | 38 |[DELHI CANTT 3188
39 | 39 |RAJINDER NAGAR 4132
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40 | 40 [NEW DELHI 4137
41 | 41 |JANGPURA 3960
42 | 42 |KASTURBA NAGAR 3607
43 | 43 |MALVIYA NAGAR 3888
44 | 44 |R K PURAM 4014
45 | 45 |MEHRAULI 1971
46 | 46 | CHHATARPUR 3891
47 | 47 |DEOLI 3887
48 | 48 | AMBEDKAR NAGAR 3595
49 | 49 |[SANGAM VIHAR 3877
50 | 50 |GREATER KAILASH 4026
51 | 51 |KALKAJI 3663
52 | 52 |TUGHLAKABAD 3888
53 | 53 |[BADARPUR 2121
54 | 54 |OKHLA 3435
55 | 55 |TRILOKPURI 3547
56 | 56 [KONDLI 3931
57 | 57 |PATPARGANJ 3998
58 | 58 |LAXMI NAGAR 1989
59 | 59 |VISHWAS NAGAR 51

60 | 60 |KRISHNA NAGAR 3368
61 | 61 | GANDHI NAGAR 1683
62 | 62 |SHAHDARA 4038
63 | 63 |SEEMA PURI 4296
64 | 64 |ROHTAS NAGAR 2026
65 | 65 |SEELAMPUR 4002
66 | 66 |GHONDA 3995
67 | 67 | BABARPUR 3451
68 | 68 |GOKALPUR 3988
69 | 69 |MUSTAFABAD 2942
70 | 70 |[KARAWAL NAGAR 2326

Total

246424




